NATIONAL COMPANY LAW APPELLATE TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

Comp. App. (AT) (Ins) No. 1358 of 2023
& I.A. No. 4825, 4826, 5053 of 2023

IN THE MATTER OF:
HDFC Bank Ltd. ...Appellant

Versus

Rabindra Kumar Mintri Liquidator,

International Trenching Pvt. Ltd. & Anr. ...Respondents
Present:

For Appellant : Ms. Richa Sandilya, Advocate.

For Respondent : Ms. Sandhya Kohli, for R-2/IRP.

Mr. Rachi Ranjan, for R-1.

ORDER
(HYBRID MODE)

24.01.2024 Counsel for the Appellant Ms. Richa Sandilya prays for
withdrawal of this Appeal. Counsel for the Respondent has not raised any

objection in this regard. Dismissed as withdrawn.

[Justice Rakesh Kumar Jain]
Member (Judicial)

[Mr. Naresh Salecha]
Member (Technical)
Sim/ Ravi



